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Kuauw.pur B.z.r 

{English] 

Supply of Pow.r to Goa by NPGC 

718. SHRI RAVI SITARAM NAIK : Will the Mlnist.r 
of POWER b. pl.ased to state: 

(a) whether due to transmission problems the 
National Power Grid Corporation Is not supplying the 
power to Goa; 

(b) " so, the details thereof; and 

(c) the time by which Electricity Regulatory 
Commission la likely to be set up? 

THE MINISTER OF POWER (SHRI P.R. 
KUMARAMANGALAM) : (a) and (b) Goa receives Power 
from Western & South em Regional Grids. Goa has been 
allocated 294 MW from Central Stations In WR and 100 
MW from Ramagundam STPS In SA. Peak load of Goa 
Is about 200 MW. The allocation from Central Stations 
Is adequate to meet Its full requirements. However, Goa 
Is unable to draw Its full share from the West.rn Region 
due to low voltage. There Is no problem in supplying 
power to Goa and .xlstlng transmission lines to Goa 
have enough capacity. However, the supply of Pow.r to 
Goa from the Grid Is affected due to low voltage and 
weak sub-dlstrlbutlon & transmission system. Desplt. 
low voltag. conditions Goa Is facing no energy and 
peak power shortages. 

(c) The Electricity Regulatory Commission's 
Ordinance was promulgated on 25.4.1998 for 
establishment of CERC and SERC for rationalisation of 
tariff and matter Incidental thereto. The CERC/SERC 
are required to be constituted within a period of three 
months from the date of promulgation of the Ordinance. 
Necessary action fllr establishment of Central 
Regulatory Commissions has been Initiated by Ministry 
of Power. The State Government have been requ.sted 
to sat up Stat. Regulatory Commission within the 
stipulated period of three months. 

{Translation] 

Smuggling of Skin. of Tlg.,. 

719. SHRI MOHAN SINGH: Will the Minister of 
ENVIRONMENT AND FORESTS be pl.as.d to state : 

(a) whether Governm.nt have conduct.d a survey 
to find out the number of different apecies of Tige,. from 
various parts of the country; 

(b) " so, the details thereof; 
(c) the shortfall noticed In the number of these 

specl.s and the stepa propoaed to b. t.k.n to Incr •••• 
their number; and 

(d) whether there Is I.rge sc.le smuggling of the 
skins of Tlg.,. .nd " 10, the steps t.kan to chad( the 
amuggllng? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI BABU LAL 
MARANDI) : cal and (b) Th ...... only on •• peeles of 
tiger of which only on. aub·apecle. Royal Bengal Tiger 
(Pan1hara til'. tltrla) Ia found In India. An All India 
Estimation Ia carried out onc. In tour yaar. to .num.rata 
tha population of tlga,. In tha country. The State-wise 

tiger population a. par the pas' .uce.aalve eatlmatlona 
are given In Statement· I. 

(c) and (d) It Is a fact that Illegal trafficking of tiger 
parts and declining tiger population are major causes 
of concern and to protect the Indian tiger agalnat 
renewed threat. tha Governm.nt h .. taken several 
measurea which are enlisted Statement· II. 

St.tement·/ 

Popu.tJon of Tigers in the Country 

Nama of 1ha State 

1. Tamil Nadu 
2. Maharashtra 
3. K.rala 
4. Weat B.ngal 
5. OrlNa 
8. Karnataka 
7. Bihar 
8. Auam 
8. Rajuthan 

10. Madhya Prade.h 
11 . Uttar Prad.sh 
12. Andhra Pradesh 
13. M .. ;halaya 
14. Manipur 
15. Tripura 
18. Mizoram 
17. Nagaland 
18. Arunachal Pradesh 
18. Slkklm 
20. Gujarat 
21. Goa Daman & Diu 
22. Haryana 

Total 

Star-mant·" 

1912 

033 
180 
060 
073 
142 
102 
085 
147 
074 
457 
282 
035 
032 
001 
007 

080 
069 

008 

1827 

Step. raken by the Government of 
Ind. to Prot«t r/~' 

1979 

065 
174 

134 
296 
173 
156 
110 
300 
079 
529 
467 
148 
035 
010 
006 
065 
102 
139 

007 

3015 

1. The State Government have baen advl.ad to 
strengthen vigilance and Intanstty patrOlling. 

2. Training and Workshops of various entorc.ment 
a~e'" for eflectlve Intelligence gath.rtng and 
law antorcament. 

3. Sattlng up of a National Coordination Commlttaa to 
control poechlng and Illegal trada In wildlife wnh 
anfore.ma"t aganeles Ilka Custom., Ravenua 
Intalliganea, Indo· Tibetan Border Police, Bordar 

Tiger. 
1984 

097 
301 
089 
352 
202 
202 
138 
376 
096 
786 
698 
164 
125 
006 
005 
033 
'04 
219 
002 
009 

001 

4005 

1989 

095 
417 
045 
353 
243 
257 
157 
376 
099 
985 
735 
235 
034 
031 

018 
104 
135 
004 
009 
002 

4334 

1883 

097 
276 
057 
335 
226 
305 
137 
325 
084 
912 
465 
197 
053 

028 
063 
180 
002 
005 
003 

3750 

securny Forca, Central R.s.rva Pollca Force. Coast 
Guard., Stata Pollea. Daputy Dlractor. Wildlife 
Pre.ervaUon • Scientific Organisation. like 
Zoological and Botanical Survey of India. 

4. To control tran.boundary trada, a protocol h .. been 
.Igned wnh People'. Rapubllc of China and a MOU 
wnh Hia MatMfy'. Governma"t of Napal. 

5. Initiated oraatlon of a Forum of Tlgar Ranga 
Count ria., I.a. Glob, I Tlgar Forum for addra .. lng 
Intarnatlona' Ia.ua. ralated to tlgar con.arvatlon. 

6. Launching of public awarana .. programma to 
Involva Non-Govammanta' Organtaatlona and otha" 
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f.:lr lupponlng the Gov.rnm.nt In Its efforts towards 
wildlife conservation. 

7. Supporting programm.1 of Institutions and NGOs 
In .xploltlng tlg.r-trade routes and developing a 
for.nllc IdentHlcatlon reference Manual for tiger 
parte and productl. 

8. Fund. ar. b.lng provld.d to the State Governments 
for the .co-d.v.lopm.nt of the areas to reduce the 
biotic prellure thereon. 

g. St.p. ar. being initiated to .et up lite specific 
·Sp.clal Strlk. Forc.· In the Project Tiger areas. 

(English} 

T.hrl Protect 

720. SHRI K.C. KONDAIAH : Will the Minister of 
POWER bit p ..... d to slate' 

(a) wh.th.r Gov.rnment propose to review Tehri 
Project In Garhwal Hills ke.ping in view recent 
movement by the environment activists to stop 
construction; and 

(b) " so, Government's reaction thereto? 

THE MINISTER OF POWER (SHRI P.R. 
KUMARAMANGALAM) : (a) and (b) No, Sir, However, in 
vi.w of s.veral laaues raised by Shri Sunderlal 
Bahuguna regarding safety aspects as well as 
environmental and rehabilitation issues, the Government 
had conltltuted a Group of Experts to review the safety 
aspect of Tehrl Dam In June, 1996 and another 
Committee on rehabilitation and environmental Issues 
In September, 1996. The reports of the two Committees 
have been received. N.lther of the two committees have 
recomm.nded stoppage of construction work. There is 
no proposal to ItOP construction work. 

(Trana/atlon] 

Prlvatlaatlon of AIRlDoordarahan 

721. SHRI AJIT JOG I : Will the Minister of 
INFORMATION AND BROADCASTING be pleased to 
Itat. : 

(a) wh.th.r the Govamment propose to allow private 
lector to I.t up Radio Station and Ooordarshan Kendras 
In the country; 

(b) • ao, the d.talll th.reof; and 

(c) 11 not, the r"lOns th.refor? 
THE MINISTER OF INFORMATION AND 

BROADCASTING AND MINISTER OF 
COMMUNICATIONS (SHRIMATI SUSHMA SWARAJ) 
(a) No Sir, th.r. II no luch proposal at present. 

(b) and (c) Do not arla •. 

{English} 

Amount for Dredging the National Water Waya 

722. SHRI N.K. PREMCHANDRAN : Will the 
Minister of SURFACE TRANSPORT be pleased to 
state: 

(a) the amount earmarked for the work r.'atlng to 
dredging of the national water ways during the current 
year; 

(b) the time by which the work would be commenced 
and completed; and 

(c) the details of connected works proposed to be 
undertaken alongwlth dredging, if any? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SURFACE TRANSPORT (DR. DEBE NORA PRADHAN) : 
(a) As. 4.30 crares 

(b) Annual maintenance dredging In National 
Waterway-1 is expected to commence In 'early 
November, 1998 and continue till May, 1999. In National 
Waterway-3 the capital dredging work is scheduled to 
commence from middle of September, 1998 and Is 
expected to be completed by June, 1999. 

(c) On National Waterway-1 before dredging 
Identification of shoals by tatweg survey and detailed 
pre dredging surveys are conducted, using departmental 
dredger and survey vessels. On National Waterway-3 
the works connected with dredging are acquisition of 
land for widening of the canal, bank protection, dry and 
wet soil excavation. 

[Translation] 

National Highwaya In M.P. 

723. SHRI CHANDRASHEKHAR SAHU : WID the 
Minister 01 SURFACE TRANSPORT be pleased to stat .. : 

(a) the total number of National Highways In Madhya 
Pradesh; and 

(b) the amount spent on them during last three 
years? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN) : 
(a) Total No. of National Highways (Including 2 nawly 
declared National Highways) In Madhya Pradesh Is 11. 

(b) Yearwlse allocation of amount for development 
and maintenance, for the last three years, Is as under: 

Vear 

1995-96 
1996-97 
1997-98 

(Rs. In lakh) 

Allocation of lunds 
Development Maintenance & R.palrs 

2020.00 
1020.00 
4000.00 

1971.52 
3176.72 
3313.78 


